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(2023) 09 CAT CK 0015

In the Central Administrative Tribunal

Case No : Contempt Petition(C) No. 46 Of 2012 In Original Application No. 180, 
00992 Of 1992

James Figarado APPELLANT

Vs

Vinay Mittal & Others RESPONDENT

Date of Decision : 15-09-2023

Acts Referred:

Citation : (2023) 09 CAT CK 0015

Hon'ble Judges : K. Haripal, Member (J);K.V. Eapen, Member A

Bench : Division Bench

Advocate : T.C. Govindaswamy, Syam Raj, Syamala Devi.S, Kala T.Gopi, 
Sumathi Dandapani, Thomas Mathew Nellimoottil

Judgement

K.Haripal, Member J

1. Both sides submit that the matter stands stayed by the Hon'ble Supreme
Court in Civil Appeal No(s).103-107/2016 dated 15.11.2016 in connected matter
in CP(C) 69/2022 arising from O.A 552/90. The learned Standing Counsel for the
respondents has produced a copy of the order also. The C.P(C) is being
adjourned since there is stay of the Apex Court.

2. Since the Contempt Petition is pending for long, we deem it appropriate to
close the same leaving open liberty of the petitioner to approach the Tribunal
again, if necessary, after the disposal of the Civil Appeals pending before the
Hon'ble Supreme Court.

(Dated this the 15th day of September, 2023)
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